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Photographs taken during time of inspection 
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Photographs showing the land converted into cricket ground after vacating of unit 

-

Poorni1na B.M C. Vignesh, Kesavamoorthy, 6J 
Scientist 'D' Assistant Director District Environmental 
CPCB, RD-Chennai (Panchayat) Engineer, TNPCB, 

Chengalpattu District Chengalpattu 
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